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Qwalior, Habibganj, Harda, Hathbandh, Indora, ftarsi, 
Jabalpur, JaKhari, Jhalwara, Katni. Khandvra, Kharsla, 
KIrodlmainagar, Maihar, Mandasor, Maiauda, Morena, 
Naila. Nasirabad, Nipania, Nowrasabad. Obaidullaganj, 
Omkarashwar Road, Patharia, Pandra Road, Raipur, 
Ratlam, Ruthiyai, Salamtpur, Sanchi, Satna, Shahdol, 
Shajapur, UJjain, Vankatnagar.

(c) Yes, Sir.

(d) and («). Worita of remodeiiing of station buiiding 
at Bhatapara, improvamant to station building and 
circulating araa at Ralgarli and provision/improvements 
of facilities at Ganjbasoda, Itarsi, Omkareshwar Road, 
Ratlam, Satna, Shujalpur and Vidisha are to be talten 
up during tlie current year. Tlie dates of eompletton of 
these works will depend upon the availability of funds 
in the future years.

[English]

Super Express Highways

4138. SHRI SUKHENDU KHAN ; Will the Minister 
of RAILWAYS be pleased to state ;

(a) whether the Railways propose to tackle the 
problems posed by Super Express Highways; and

(b) If so, the details thereof ?

TH E MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) No view has been taken yet in this 
regard.

(b) Does not arise.

Car Rakes

4139. SHRI RAM NAIK : Will the MINISTER OF 
RAILWAYS be pleased to state :

(a) whether the Qovemment have decided to convert 
9*car rakes Into 12-car rakes In Mumbai Suburban 
Sectton during 1995-96;

(b) If so, the details thereof; and

(c) if not, the reasons therefor ?

TH E MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) and (b). Yes, Sir. Already 5 rakes of 12 
cars each are operating in the suburtian section and 
six 9 car rakes are planned to be converted to 12-car 
rakes In Mumbai Suburban sfction during 1995-96.

(c) Does, not arise.

Expert by Food Corporation of India

4140. SHRI SANAT KUMAR MANOAL : Will the 
Minister of FOOD be pleased to state :

(a) whether the Food Coiporatton of India Is yet to 
get Ita export act together;

(b) If so, the reasons for It not exporting wheat arid 
rice directly,

(c) whether any private traders have also been 
allowed to buy Food corporation of India stocks for 
export; and

(d) If so. the inhibitions lying in the way of the Food 
Corporation of India In exporting food grains directly 
and developing the expertise?

TH E  MINISTER OF FOOD (SHRI A JIT  SINQH) : (a) 
to (d). Government have recently decMed to release an 
export ceiling of 2.5 million tonnes of non-durum wheat 
during the current year 1995-96. The F C T  has also 
been authorised to export/sell for the purpose of export 
non-durum wheat/wheat products from public stocks 
within the export ceiling of 2.5 million tonnes. The FCI 
has been authorised to export/sell for the purpose of 
export of fine and superfine rice also from the Public 
stocks up to 2.00 million tonnes during 1995-96. All 
matters relating to export of foodgralns from Public 
Stocks are to be decided by a High Level Committee 
constituted for the purpose under the Chairmanship ol 
the Chairman, FCI. The High Level Committee has 
already initiated necessary action and has fixed the 
export price.

Dayal Committee Report

4141. SHRI JITE N D R A  NATH DAS : Will the 
Minister of AGRICULTURE be pleased to state ;

(a) whether the Government have received the 
Dayal Committee Report on Foodgralns production and 
consumptton;

(b) if so, the details of main recommendations/ 
suggesttons made therein; and

(c) the follow-up action proposed to be taken on' 
those suggestions/recommendations?

THE MINISTER OF STATE IN TH E  MINISTRY OF 
AGRICULTURE (SHRI ARVIND NETAM) : (a) to ^c) The 
main recommendattons observations of the Working 
Group on Foodgralns Requirements by the year 2000 
A.O. set up under the Chairmanship of Shri M.S. Dayal 
are as under :

(I) Our current foodgralns production exceeds 
the normative requirementa of our popuiatkin 
by about 10%.

(II) Under-nutrition la a matter of Inadequate 
acceas^ of the poor to food.

(ill) In average Indian diets, if calorie 
requirements are met, there is no protein 
inadequacy.

(iv) The normative foodgralns requirement for the 
year 2000 AD assuming a populatton of one 
bllHon, la assessed to be 1B0 million tonnes 
(cereals, millets and pulses).
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(V) InerOTM in foodgr«in« imduetlon would 
raqulr* a strong maiKft puti which can b* 
ppovUMlby «m ix o f«g 9rm lv««(p o tts a n d  
public <toekholdln9.

Zomt Railway Uaara’ ConauNattva Committaa

4142. SHnr PIUS TiRKEY ; WIN tha Ministar of 
RAIUMMYS ba plaaaad to atata -

(a) whathar ttia Zonal Railway Uaara' Consuttativa 
Committaa, North Frontiar RaHway Zona and Oivisionai 
Railway Uaara’ ConauKatlva Committaa of Alipurduar in 
NF Railway hava baan fonmad;

(b) If ao, tha datai^ tharaof;

(c) tha dataHa of tha maatlnga hald In tha last two. 
yaara; and

(d) tha dataila of tha rapraaantativaa of Praaa In tha 
îri»ova committaa?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
HARIEF): (a) to (d). ZRUCC/ N.F. Railway and DRUCC/ 

Abpuiduar Divialon hava baan conatltutad for a 2-yaar 
tarm from 1.10.94 to 30.9.M and 1.9 94 to 31 8.96, 
r«.<(paetlvaly. ZRUCCa ara raqulrad to maat 3 timas In 
a year and DRUCCs onca a quartar but not lass than
3 timas a yaar. No maating of thaaa Committaa has, 
howavar, baan hald ao far. Thara la no prevision In tha 
Constitution of tha ZRUCCs and DRUCCs, to giva 
spaeitie rapraaantation to Praas.

Supar Batar

4143 SHRI RAJI4ATH SONKAR 8HASTRI Will 
tha Mhistar of CIVIL SUPPLIES, CONSUMER AFFAIRS 
AND PUBLIC DISTRIBUTION ba plaaaad to state •

(a) whathar tha Qovammant hava baan holdmg 
ravlaw maatings of tha Supar Bazar ragularly;

(b) if ao, tha numbar of such maaUnga hald during 
tha laat thraa yaars, yaar<wisa and tha saNant points 
amanitHitg tharafrom;

(e) tha action taican on aach of thoaa points by tha 
Supar Bazar and tha banafits accruad tharafrom to tha 
eonaumaia; and

(d) whan was last such a ravlaw maating hald and 
tha raasona for tha dalay in holding tha naxt such raviaw 
maating?

THE MINISTER OF CIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION (SHRI BUTA 
S IN G H ). (a) to (c) Yas, Sir Though no {avMW maating 
was carriad out in 1992 pvrjodical raviaw and 
assessment of the funct*oni''g sf Super Bazar was 
carried out three times in the Calender Year 1993 and 
‘ive bmes in Calender year 19S4. The Ministry hava 
uggastad maasuras for fiitther improvements in tha 

W'Oridng of Super Bazar for olMaming better operational

Atflaalaa* laaa fa I fI V W IIV i MiOVIVP fVI lUSTwQ O y  iTTw W liH le lfy  IV  IfWQ
conaktaratlon by tha Managamant of tha Sfoif fof batMr 
oparattonat ra«iito-

(d) Last raviaw maating waa held on 28.10,94, 
Raaaon for delay tn holding naxt ravlaw matting la dua 
to change that hava taikan ptaca In tha Minlatry.

National AaaaaaAiant and Accreditation Council
*

4144. SHRI SYED  SHAHABUDDIN : WW the 
Mlniatar of HUMAN RESOURCE DEVELOPMENT ba 
plaaaad to atata :

<a) compoeition of the National Aaaeaament and 
Accreditation Council eat up by tha U O .C ;

(b) major activitlaa undertaken by tha NAAC during 
the period ending 31at March, 1994;

(c) the numtMr of InatKutiona of higher educatton 
which hava baan aaaaaaad and graded during 1994* 
05;

(d) whether the U Q C has decided to take such 
grading into conaidaration in distributing grants to 
various unlvarsltiea and coilagaa; and

(a) if ao, the details thereof?

‘ THE DEPUTY MINISTER IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEI^RTM ENT 
OF EDUCATION AND DEPARTMENT OF CULTURE) 
(KUMARI SELJA) : (a) A Statement indicating the 
composition of the National Asseasment and 
AccredKatton CouncH (NAAC) is enclosed

(b) and (c) The National Assessment and 
Accreditation CounoH (NAAC) was got regiatered on 
16.91994 aa a aociaty under the Kamataica Societies 
Reglstratton Act, 1960, and the Karnataka Societies 
Registration Rules, 1961. The Council has not yet 
become fully operattonaL

(d) and (a). The matter la under consideration of the 
UQC.

STATEMENT
/I

77ie CompotKlon of tht NattoMl AMaaamant and 
AoeradHation GouneU

SMo. Name Designation 
in tha Q.C.

1 2 3

1. J r̂of. Q. Ram Reddy 
Chairman. U.Q.C.
Bahadur Shah Zafar^Marg 
New Delhi.

Chairman

2 . Piof. N.C. Mathur 
Vice-Chairman, U.Q.C. 
Bahadur Shah Jalar Marg 
New Delhi.

ManilMr




